89 Written Answers

the following ore traffic during the fourth
Plan period:—

PAUSA 3, 1891 (S4AKA)

(Qty. in million tons)

Year Iron Ore Manganese ore

Vizag Paradeep Vizag Paradeep
1969-70 4-80 1-8 068 Nil
1970-71 5-40 35 0-70 Nil
1971-72 5-70 37 0-72 Nil
1972-73 570 39 074 Nil
1973-74 5-70 39 0:76 Nil

(c) The mechanical ore loading facility
at Visakhapatnam inner harbour is being
stepped up from existing 45 to 6 million
tonnes per annum. This is likely to be com-
pleted during the first half of 1970.

1t has been decided to construct a pro-
tected outer harbour at Vsakhapatnam
with a capacity to handle betwecn 10 to 12
million tons of ore. The port on complec-
tion would cater to 1,00,000 DWT ore
carriers initially with an inbuilt provision
to handle larger carriers subsequently. The
mechanical ore loading facility at the outer
harbour would be gradually raised from
8,000 tonnc to 12,000 tonnes per hour.
The outer harbour is expected to be ready
during 1974.

The first stage of dcvelopment of para-
decp rort which envisaged provision of a
iron orc berth with a mechanical ore load-
ding facility of 2 million tonnes annually,
has been completed. The second phase
of widening the turning circle to cater to
ore carriers of 60,000 DWT and augmenting
of machanical orc loading facility to 4
million tonnes annually would be completed
during the fourth plan period.

Work on Cuttack-Paradecp rail link
commenced in 1968. On present cxpecta-
tion the rail link would become available in
1971-72.

TARGET FOR EXPORT OF ROSEs TO EUROPE

*806. SHRI HIMATSINGKA: Will the
Minister of FOREIGN TRADE be pleased
to state:

(a) whether Indian roses find a ready
market abroad, particularly in the European
countrics;
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(b) if so, the target of export of roses
fixed for the currcnt year; and

(©) the likely income in terms of foreign
exchange and Indian rupee to be earned
thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (c). There is a
certain  demand for Indian roses in
European countries especially during winter
season. No target has been fixed for ex-
port, since the exports are still in experinental
stages.

DEMAND FOR INDIAN TEAS AND COFFEE

*807. SHRI N. R. DEOGHARE: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether it is a fact that Indian Tca
and Coffee is becoming very popular in
foreign countries and is in great demand;

(b) if so, the countrics where these arti-
cles are becoming popular; and

(c) the steps taken by Government to
ensure sufficicnt exports of tea and coffee?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b) . Indian tca
is becoming popular in the US.S.R., US.A.,
Sudan, Afghanistan, Irish Republic, Irag,
Australia, West Germany, Iran and Morocco,
Indian coffce is becoming popular in
the U.S.S.R., Poland, Rumania, Czhecos-
lovakia, East Germany and Yugoslavia.

(c) Some of the more important measure
taken with regard to Indian tea arc (1)
reduction in export duty on tca (2) aboli-
tion of the special excise duty on tea (3)
promotional measures for Indian tea through
the offices of the Tea Board functioning in
London, Brusscls, New York, Cairo and
Sydney and tea centres established at
London, Edinburgh, Cairo and Sydncy
(4) promotion of special packs of Indian
tea in selected markets abroad with the co-
operation of the local blenders, packers
(5) advertisements through appropraitc
media of publicity in countries abroad
(6) participation 1n trade fairs and cxhibi-
tions (7) sponsoring delegations abroad and
inviting delegations from forcign countrics
to visit India to promote the interest of tea,
and (8) undertaking generic promotion in
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the overseas markets for increasing consump-
tion of tea through membership in Tea
Councils functioning in various countries
abroad in collaboration with producing
countries and the local tea trade.

Exports of coffee to most of the countries
are regulated by quotas fixed under the
International Coffce  Agreement. The
endeavour of the Government is to en-
courage the growth of exports particularly
to non-quota countries consistent with our
obligations under the International Coffee
Agreement.

To promote export of coffee, the Coffec
Board carries out various publicity cam-
paigns in foreign countries by way of parti-
cipation in International fairs, advertise-
ments and free distribution of freshly roasted
and ground Indian coffee powder through
joint campaigns with Air India Interna-
tional .
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AGRICULTURAL PLOTS HELD ON LEASE BY
AGRICULTURISTS IN ToP KHANA PARADE,
AMBALA CANTONMENT

*809. SHRI SURAJ BHAN: Will the
Minister of DEFENCE be pleased to
State :

(a) whether it is a fact that about 300
agriculturist families are holding agricul-
tural plots in Top Khana Parade, Ambala
Cantonment on lease for the last more
than 50 years for agricultural purposes
their lease being renewed on year to yeas
basis;

(b) whether it is also a fact that Govern-
ment arc contemplating to get the said land
vacated in the near future; and

(c) if so, the steps which Government
propose to take for the rehabilitation of
those 300 familics likely to be evicted from
the agricultural plots?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S. N.
MISHRA): (a) It is correct that approxi-
mately 180 acres of defence owned land in
TOP KHANNA PARADE Ambala Canton-
ment werc held on agricultural leasc by
approximately 303 familics and the leases
were renewcd from time to time over a
number of ycars until 30th April 1968.

(b) The land is required for defence pur-
poses and it is accordingly proposed to take
over the possession thereof.

(€) The lands which were temporarily
surplus to defence requirements were leased
from time to’time on condition that the same
would be resumed at short notice whenever
require for defence purposes, and the lessecs
themselves will have to take the requisite
action to rchabilitate themsclves, if need be.
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